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with conviction. In his death we deeply
mourn the loss of an esteemed colleague.

I shall now request Members to stand up
and observe a minute’s silence as a mark
of respect to the memory of Shri G.P. Soma-
sundaram.

(Hon. Members then stood in silence for one
minute).

Secretary will convey to the members of
the bereaved family our deep sense of sorrow
and sympathy.

SHRI G. A. APPAN (Tamil Nadu): Mr.
Chairman, Sir, as he was a sitting Member
and a revered Member of this House I request
the House and the Chair to please adjourn
the House for the remaining portion of the
day.

MR. CHAIRMAN: That is not the prac-
tice, Mr. Appan.

Now, Calling Attention.

CALLING ATTENTION TO A MATTER
OF URGENT PUBLIC IMPORTANCE

CONTINUED U.S. ARMS SUPPLY TO PAKISTAN
AND IMPLICATIONS THEREOF

SHRI BHUPESH GUPTA (West Bengal):
Sir, before I take up this thing, I should like to
have your direction. This question was
discussed in the other House during the period
when we were not in session as a regular
debate. Now, Sir, just a discussion on Calling
Attention is not adequate. May I suggest
therefore that this Calling Attention be
transformed into a motion for discussion rather
than a mere calling attention? As you know,
Sardar Swaran Singh made a statement in this
House but we could not discuss it because the
same day we adjourned. The other House
discussed it and a lot of time was given to it and
I do not see why we should not also get an
opportunity for a thorough discussion on his
statement and subsequent developments.
Therefore my request to you is that this Calling
Attention should, as we have done in the past,
be transformed into a motion for discussion.

SHRI GODEY MURAHARI (Uttar
Pradesh): Sir, I also support the contention of
Mr. Bhupesh Gupta. Several things have taken
place in the last few days; major events have
taken place as far as the world is concerned and
we should have a full-dress debate on all these
issues. As far as the United States and Pakistan
are concerned there have
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been new developments with regard to China
also and therefore it would be in the fitness of
things that we have a full discussion and not
just this Calling Attention.

MR. CHAIRMAN: I follow.

SHRI KRISHAN KANT (Haryana): We
should have the Calling Attention plus a debate
also. This Calling Attention should be gone
through and we should also have a debate.

THE MINISTER OF STATE IN THE
DEPARTMENT OF PARLIAMENTARY
AFFAIRS AND IN THE MINISTRY OF
SHIPPING AND TRANSPORT/

(SHRI
dadm w1d

feramr @ar dtage Wit afega saea &
ST Helt
OM MEHTA): Let this be gone through and then
we will try to find some time for a short duration
discussion.

SHRI NIREN GHOSH (West Bengal) :
What is 'some time'? We must have it today.

SHRI BHUPESH GUPTA: It is not a
question of finding some time; it should be
done as soon as possible, today or tomorrow.

SOME HON. MEMBERS: No, no.

SHRI BHUPESH GUPTA: You see it can
be easily done today. The subject of the
Calling Attention is the same; it can be con-
verted into a motion for discussion as had been
done in the past. Why again go through all
this?

MR. CHAIRMAN: I want to make one
suggestion. I suggest that after the Bills are
disposed of, this may be taken up as a Short
Duration Discussion today.

THE MINISTER OF EXTERNAL
AFFAIRS/fa@@r w3t (SARDAR SWARAN

SINGH): I would crave the indulgence of this
House because the Demand relating to the
Ministry of Externa! Affairs is coming up for
discussion in the other House today. These
dates are already fixad and both today as well
as tomorrow I will be busy in the other House.
I do not want to come in the way of your
decision for arranging a Short Duration
Discussion. But I will not be available today
and tomorrow.

SHRI BHUPESI GUPTA: If he is not here,
there is no point. I understand the hon.
Minister will not be replying to the debate in
the other House today. He will be only listen-
ing to the debate. It is important for him to
listen to the speeches, I agree....
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SHRT NIREN GHOSH: The Bills that | been conveyed in unequhocal terms to tha

are there are regarding Gujarat and Punjab.
SHRr BHUPESH GUPTA: I suggest 'hat
this be discussed today as the hon. Minister
will not be replying in the other House today.

SHRI OM MEHTA: It is entirely for the
House to decide.

SHRI BHUPESH GUPTA: The calling
attention should come. I beg to call the atten-
tion of the Minister of External Affairs to the
continued arms supply by the Government of
U.S.A. to Pakistan and the implications thereof.

MR. CHAIRMAN : Mr. Gurupadaswamy
wants t0 say something.

THE LEADER OF THE OPPOSITION
(SHRI M. S. GURUPADASWAMY): I just
want to say that today may not be utilized for a
general debate on this issue. I would like that a
separate day may be fixed for this. This
motion, as he has started it, may be gone
through, but the general question may not be
taken up today.

MR. CH AIRMAN : That will be consider-
ed. In the meantime this will go on.

SHRI BHUPESH GUPTA : I have already
called his attention.

[MR. DEPUTY CHAIRMAN in the Chair]

SARDAR SWARAN SINGH: Sir, I regret to
inform the House that since the issue of ship-
ment of American arms to Pakistan was discus-
sed last in this House, there has been no change
in U.S. policy. On the contrary, it has come to
our notice that U.S. Military equipment still in
the pipeline for delivery to Pakistan may be
even more than has been publicly admitted by
the U.S. Government. While ths U.S. State
Department spokesman mentioned on July
8,1971 that the average approximate annual
figure for the last five years of supply of arms
to Pakistan has been in the order of $ 10 to 15
million, Senator Church quoted an estimated
figure of $35 million, in respect of military
equipment still in the pipeline. We have reason
to believe that his figure is nearer to the correct
one. In any case amounts in Dollars alone do
not give a correct picture. As we know,
Pakistan has been in t.ie  past
obtaining"~equipraent from certain
governmental sources at throw-away pric«3.
Spare parts which may cost very little can
reactivate deadly weapons.

I would like to assure the House that our
views on the supply of arms to Pakistan have

United States Government. We have explained
to them the adverse impact it could have on the
peace and stability of the subcontinent. It could
have an impact on Indo-Us bilateral relations
as well. It is surprising that the US Government
which has been counselling restrai it to us
should have itself taken a measure which will
aggravate the situation.

The supply of arms by any country to
Pakistan in the present context amounts to
condonation of genocide in Bangla Desh and
encouragement to the continuation of atrocities
by the military rulers of Pakistan. It also
amounts to intervention on the side of the
military rulers of West Pakistan against the
people of Bingla Desh.

SHRI BHUPESH GUPTA: We have been
very carefully following the statement made by
the hon. Minister apart from what has appeared
in the newspaper from the side of the United
States of America. I must say that we remain
disappointed by the manner in which the hon.
Minister has reacted to these things. Sir, first of
all, even now he has said that the supply of arms
t6 Pakistan in the present situation is a
condonation. He would never use the word 'abet
nsnt'. Yet, Sir, arms are being supplied for the
act of committing the crime of genocide there
and the USA is acting as the principal in ths
second degree in aiding that genocide and still,
h; says, it is 'condona-tion'. I am surprised that
the Government does not have the courage to
say that it is a direct help and abetment to the
criminal act of genocide. It is a violation of the
International Convention on Genocide, the UN
Charter and the Human Rights Charter, thereby
making the US guilty of violation of these
International laws. Sir, now what is the assess-
ment of the Government, political, military and
otherwise, of the present step by the United
States of America of the supply of arms in the
present situation t0 Pakistan ? That assessment
has not been made. Sir, is it not a fact that since
the US-Pak military pact was signed in 1954,
just with a view to facilitating the ouster of the
Fazlu! Haq Government after the East Bengal
Elections—a Government of which Sheikh
Mujibur Rahman was also a Minister—US
military hardware worth about 2500 million
dollars neariy Rs. 2000 thousand crores—have
been sent to Pakistan ?

Is it not a fact that even though there was a

so-called embargo at the time of Indo-Pakistan
War in 1965 the US were still supply-
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ing arms through Iran, Turkey, West Germany
and other countries of the CENTO and the
NATO in order to replenish the armaments of
the Pakistani forces? Sir, in the present
situation we find that it has bean continuing
ever since 1966; now it has been stepped up.

In today's newspaper we read that the
Padma is carrying cannons also, not merely
spares and other things. In this connection, I
should liktflb know the policy of the Govern-
ment. He has said, 35 million dollars in the
pipeline, as one of the Senators has stated. It is
much more. But the significant part of it he has
not mentioned. Now, it is known that these
things are not part of "slippage" an American
expression, or 'bureaucratic bungling', another
American expression. The supplies are being
made on orders from President Nixon himself.
This is what has been disclosed in the
American Senate by the Senator from Idaho,
and it has not been since denied. In fact, the
State Department has more or less admitted that
President Nixon's orders are responsible for the
supply of these arms. Arms are being given to
Pakistan at throw-away prices. It is no price at
all. It is a nominal price. It is like a director
getting a salary of Re. 1 per month. It is like
that. Arms have been gifted to Pakistan by the
Americans. In such a situation, I should like to
know what is the policy of the Government. Is
it not a fact taa,t it is an abutment of the
genocide tnere and, apart from that,
provocation of war against India? And with the
supplies of arms arriving at the Bangla Desh
borders, we find beliicosiiy on the part of the
West Pakistan troops rising every day. I come
from Calcutta, everybody is saying that as
Pakistan is getting arms from the US, the troops
on the other side are be'ng more and more
bellicose and developing pro\ocative action
including shell-fire into our territory. This is
happening, Sir. I am a little surprised. Here, the
hon. Minister made a statement in which he has
made an assessment of the United States thing.
What he has said here is rather interesting—

"As a result of my talks with the Govern-
ments of countries visited by me, the follow-
ing areas of agreement emerged:

(1) That there could be no Military
solution and all Military action in East
Bengal must stop immediately."

On your arrival here you told Parliament,
we were told, that America is giving more

[\9 JULY 1971]

to a matter of urgent 90
public importance

arms for the continuance of the
action.

military

The second item of area of agreement is—
"(2) That the flow of refugees into India
from East Bengal must stop immediately."

The next day the Americans made it known
that arms will go and that they were justified in
supplying the arms.

That does not stop the flow of refugees. It i
Icreases the flow of refugees. Yesterday I
found out in Calcutta that the refugees in We t
Bengal are coming at the rate of 30,000 per day
even now.

The third item, according to his statement, is
that conditions must be created for the return of
refugees. Are the Americans creating
conditions for the return of the refugees by
giving arms to butcher Yahya Khan's Military
junta?

The fourth ite n in his stat nent is political
solution. The other day a statement was made
here in this House and on the 28th June Mr.
Yahya Khan made his broadcast and he told the
world the kind of solution he wants. I do not
wish to go into this thing. Even after that, the
Americans made a special point to make it
known to the world what kind of things they
were supplying to Pakistan. Is that the way a
political solution would be found?

The fifth item is that the situation is fro ight
with grave danger to the peace and security.
Now American arms are coming to maintain
peace and security here. Now what is the
remedy for us? Here is the statement of the
Minister made in this House. We will have our
full say when a full-dress debate takes place.
But the hon'ble Minister was misleading the
House. He has no business to iell us that
America has come to this kind of agreement. If
he has the courage he should dec'are that he has
been bluffed and swindled by the Amer.cans.

Sir, what is more shocking is that along with
the statement he made on the 25th of June, the
spokesman of the Sate Department, immedately
followHg their meeting,' issued a statement
wheh did not warrant what the Minister said in
Pari ament here. Therefore 1 charge the
Government with some kind of connivance,
with having no courage to speak to the
Americans that they are endangering, the peace
and security of this region. I should
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[Shri Bhupesh Gupta] like to know why
even now he is not saying that this is aa act not
only for the suppression of the struggle of the
people of Bangla Desh, but the arms supplies
are meant against India also. It causes /war
provocation. It is provoking the West Pakistani
troops to start military actions. Provocations are
coming from the other side of our borders.
Therefore, whereas his assessment is neither a
political ~assessment nor an economic
assessment, the Americans are giving so much
aid. {Time bell rings.) I am finishing.

The Government should rectify its position.
I would urge upon the Government to develop a
little courage and not just be led by the brief
given by Mr. L.K. Jha who is a thorough unfit
as our Ambassador in the United States of
America. His performance makes it clear that
he has totally failed to serve the national
interest there. On the contrary, I believe, Sir, he
has been instrumental in misleading the hon'ble
Minister. Tha hon'ble Minister is making a
statement which he made on his return from the
United fitates of America. What is our
Ambassador talking there? I should like to
know why you are spending so much money in
the United States of America. Is it to get arms
for Pakistan by the Americans and then to bs
told in this manner that they are helping the
cause of peace? Therefore I take a serious view
of this matter. This thing should be discussed.
Mr. LK. Jha, should be recalled straightaway
for having failed to carry out the limited
responsibility expected of him. This is number
one.

Number two, the American action should be
declared as a hostile act towards India. Our
diplomacy and policy have failed. For its
warlike actions against India, its hostile action
against India, America should be charged in the
United Nations and outside of helping the
genocide, of violating the Conventions, of
violating the U.N. Charter, of violating the
Human Rights Charter and creating tension in
the Indo-Pak sub-continent. These things should
be done—not this kind of wishy-washy, hanky-
panky, ridiculous statement that the hon.
Minister has made. These are the demands I am
making. Besides, I do not know why the
American Ambassador was sent to Calcutta to
meet the refugees. Sir, I was ashamed when I
saw a picture of Mr. Keating meeting the
refugees. Who allowed the American
Ambassador to go there?

[RAJYA SABHA]
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They are allowing Americans to take photo-
graphs of the Tripura airport, the Agartala
airport and so on. Do I understand that when
that country is responsible for helping genocide,
the envoy of that country should be sent to
thelndian border to meet the refugees ? I am
surprised. The Ambassador should be kicked
out of West Bengal. I would ask the people to
kick him out. I would ask the people of West
Bengal to kick him out”o kick him in the street,
when they have been behaving in this manner.

It is an insult to our people. By supplying
arms to Pakistan, they are sending refugees to
West Bengal, and they are sending, with the
permission of the Central Government, the
American envoy here, Mr. Keating, to go and
put on airs as if he is sympathetic to them. This
is absolutely double-facedness unworthy of a
responsible Government. Ask Mr. Keating not
to go out of Delhi. You can ask him to go back
home, but certainly you should not send him to
West Bengal to talk to the refugees as if they
are being of service to us. Never have I seen
such a weak-kneed policy. America is preparing
West Pakistani troops for war against India. We
are being told that anything may develop. And
the people who are supplying arms to West
Pakistan are being sent there to our border in
order to pretend as if they are our friends. I say,
Sir, this policy has got to change. I lodge my
strong protest against the manner in which the
Government is handling matters with regard to
the United States of America. I demand that a
Cabinet meeting should be held on this subject.
The national sentiment should be taken into
account and proper preparation should be made
politically and diplomatically to meet the
challenge the United States has flung against us.
We are being driven to the position of 1965.
Pakistan is being egged on to start war against
our country. We do not want war. We do not
want armed actions by India or military action
of this type. But certainly we want all help to be
given to the Bangla Desh freedom fighters. And
recognition must be given to Bangla Desh.
These two things should be done.

MR. DEPUTY CHAIRMAN : That will be
enough.

SHRI BHUPESH GUPTA : I am finishing.
I shall say more later. There is no suggestion of
any concrete action. What prevents them from
recognising Bangla Desh and giving massive
assistance to the freedom fighters.
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I should like to know. These points should be
clarified by the hon. Minister.

SHRI NIREN GHOSH : Sir, the Govern-
ment takes their services, but never listens to
their advice.

SARDAR SWARAN SINGH : We also
know the contribution of the party to which the

hon. Member belongs, the Marxist Communist
Party.

Sir, in his characteristic and eloquent
manner, Mr. Bhupesh Gupta has unburdened
himself of everything that was on his chest
during this period when the Rajya Sabha was in
recess. In one speech, he has compressed all his
ideas, whether they relate to the present Calling
Attention Notice or otherwise. And perhaps he
has drawn very heavily upon the brief which he
has prepared for participating in the general
discussion and has made a full-fledged speech.

SHRI BHUPESH GUPTA : On a point of
personal explanation, Sir. I left Calcutta last
midnight and this morning I saw the Calling
Attention Notice. This is an extempore speech.

SARDAR SWARAN SINGH : You do not

require a written speech. It is in your mind all
the time.

SHRI NIREN GHOSH: I can testify to
what he said just now because I came in the
same plane.

SARDAR SWARAN SINGH : But you
did not come from the same place in Calcutta.
Sir, one way of dealing with his speech would
be to make a counter-speech. I have to resist
that temptation. I will, therefore, try to answer
specifically some of the suggestions that he has
made because he has not asked anything from
me. He has made several suggestions and in a
very forceful manner.

SHRI A.G. KULKARNI (Maharashtra):
Why don't you send him to America in the
place of Mr. L.K. Jha?

SHRI LOKANATH MISRA (Orissa): He
has asked for a Cabinet meeting.

SARDAR SWARAN SINGH : I would like
to answer his suggestions. First, he says that
our Ambassador Jha should be recalled. I am
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said on an earlier occasion, that Mr. Jha has
done good work there.

SHRI BHUPESH GUPTA I protest
against it. What good work has he done-
producing a statement of this kind ?

The only quality of Mr. Jha is that he has
accredited himself to the United States.

SARDAR SWARAN SINGH : Whatever
may be the country to which an Ambassador is
accredited, we cannot always judge his work
from the attitude of the host country. If we go
into this, then perhaps it will not be the proper
way of approach to a matter of this nature.
Secondly, he said that we should use a more
strong language while describing the action of
the U.S. in supplying arms to Pakistan. I think
that the language used is pretty strong although
it is not as strong as Mr. Bhupesh Gupta's
language.

SHRI BHUPESH GUPTA : The question is
: Does he consider it a violation of the UN
Charter ? Use any language. It is helping
genocide and creation of tension in this part of
the world in violation of the UN Charter.

SARDAR SWARAN SINGH: In the last
paragraph of the statement that I read I have
said quite clearly that arms supply to Pakistan
in the present context amounts to condonation
of genocide in Bangla Desh and encouragement
to the continuation of atrocities by the military
rulers of Pakistan. If Mr. Bhupesh Gupta has
patience and he looks up the dictionary, he will
find that abetment means the same thing as
encouragement to the continuation of ths
atrocities in that part of the world. So he cannot
compel me to use a word which he used. He
should give me the latitude to select my word.

SHRI BHUPESH GUPTA: No, it is
very important, it i; not the same thing. Abet-
ment does mean more than encouragement. I
may encourage many things, yet I may not
come under the law, the law of mischief. Here
the moment you say abetment, he is liable for
action under the provisions of the UN Charter,

SARDAR SWARAN SINGH : Then the
third question that he asked was why Mr.
Keating went to Calcutta or to West Bengal..

SHRI CHITTA BASU (West Bengal) :
And why he should not be kicked.
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SARDAR SWARAN SINGH : We should be
a little more decent than just kicking people. The
question that he asked was why he went there to
have a look at the refugee camps. It has been our
policy that the representatives of other countries,
the Ambassadors of other countries, Members of
Parliament from other countries and pressmen
should freely go and see the refugees. And I can
tell you that any person who has gone, any
foreigner who has gone, and has had a look at
the refugee camps and seen the misery writ large
on the faces of people, has returned a different
person altogether, and there is nothing for us to
hide there and I do not see why there should be
any objection to any Ambassador of any country
going to the refugee camps and seeing for
himself the plight of refugees and also the tale of
woe which they recite and which can also be
read from their condition. I Strongly reject the
suggestion that while dealing with the United
States we are adopting another attitude than the
one warranted by the circumstances. We have
told the United States Government, their
representatives at all levels, of the strength of our
feeling and we have also pointed out in un-
mistakable terms that the continued US supply of
arms to Pakistan in the present conditions is not
only encouraging and helping the military rulers
to carry on their atrocities against the unarmed
people of Bangla Desh, but it also makes
Pakistan more intransigent, more bellicose, and
as such it affects our security also. We have all
along taken this stand that any supply of arms to
Pakistan by any countiy amounts to encourging
Pakistan to carry on Pakistan's policy of con-
frontation against India and thus this is a matter
which affects our security. This is perhaps what
the honourable Member was suggesting. We
have already done that. Then he has made a
suggestion that there should be a special Cabinet
meeting. [ would like to assure Mr. Bhupesh
Gupta that Cabinet meetings do take place from
time to time and it is hardly a matter in which
Parliament as such should make any suggestion.
We can always meet at the shortest notice. We
have met on several occasions. We have
discussed in the Cabinet and in the various sub-
committees of the Cabinet this issue almost on a
continuous basis. I would like to assure Mr.
Bhupesh Gupta and the House that this is a
matter of the highest importance which is
constantly under discussion and under review of
the Government at all levels.

[RAJYA SABHA]
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I would like to assure hirn that we attach the

highest importance to this question.

Lastly he raised the question of recognition.
This has got nothing to do with the present
Calling Attention.

SHRI LOKANATH MISRA : I am surprised
at the suggestion of Shri Bhupesh Gupta. He
suggested the recall of our Ambassador in USA.
If anybody has failed in his task, it is not the
Ambassador, but it is his friend Sardar Swaran
Singh.

SARDAR SWARAN SINGH : I am your
friend also.

SHRI LOKANATH MISRA : Now this
shows where the shoe pinches. I thought that
from the public posture shows by Shri Bhupesh
Gupta they were not in collusion yet. But by his
suggestion to recall the Ambassador, I got the
impression that Shri Bhupesh Gupta is still hand
in glove with the Congress because he does not
want any of the Ministers to resign for their
failures. He does not want the Prime Minister to
resign on this issue. He only wants to recall the
Ambassador from Washington.

SARDAR SWARAN SINGH : That is your
privilege. You can very irresponsibly ask others
to resign. That is the privilege your Party.

SHRI LOKANATH MISRA : My Party
may or may not be able to do anything.

SHRI BHUPESH GUPTA: My friend is an
intelligent man. If I refuse to be stupid, is it a
crime ?

SHRI LOKANATH MISRA : My party may
or may not come to power, but when it comes to
power, it will shoulder its responsibility. But the
fact is that today Sardar Swaran Singh has to
shoulder his responsibility. He cannot shirk it.
Therefore, if I accuse anybody of failure, it will
not be Shri L.K. Jha whom Shri Bhupesh Gupta
wants to recall. I accuse Sardar Swaran Singh,
Is it not a fact that Sardar Swaran Singh on his
return from his highly talked of tour of eight or
nine capitals of ths world made a statement in
the aerodrome of Delhi that he was assured that
the USA would do nothing against the interests
of India ? He said that he had been assured by
the President of the United States that nothing
would ba done against the interests of India.
Now, who has failed in his duty ? If he had been
briefed by Shri L.K. Jha, then
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I would have taken him to task and asked for |, his
recall from Washington. But the Foreign Minister
himself went to the capital and he had personal
knowledge  of everything. He talked to the
President of the USA and carried the impression
that nothing would be done by the USA against the
interests of India. My first question is whether
Sirdar Swaran Singh did not mislead the entire
country by his wrong statement wliich he made
when- he came back from the USA saying that
nothing should be done by the USA against the
interests of India. Let him answer that
question. If he could say that he was cheated, let
him frankly say so. I would be happy...
(Interruptions). Shri Bhupesh Gupta took his own
time. Now by his interruptions, he is taking part
of my time also. Again he will take his own time,
when we have a debate. Sir, let me put my second
question. In the context of the changed
cirumstances in the international field, we have
absolutely no friend, either near about or even far
away.

We have none. Is it not a fact that the new
association between the United States of
America and China, the People's Republic of
China, where Pakistan acted as the priest, as
reported in some newspapers.

SHRI A.P. CHATTERJEE (West Bengal):
Pakistan acted as what ?

SHRI LOKANATH MISRA : Pakistan acted
as the priest in the marriage of convenience or
in this grand alliance.

AN HON. MEMBER: In this unholy

marriage ?

SHRI LOKANATH MISRA : Yes, that is a
better phrase. In this unholy marriage in which
Pakistan acted as the priest, is it the price that
the United States of America is going to pay
through supplies of arms and ammunitions ?

Then, Sir, has the External Affairs Minister
tried to know something about it? Even during
his visit to the USA he did not have any sent of
it. His ambassadors in the different countries
could not post him with information, up-to-date
information, so that he could tell us that
this is going to happen and that there may be a
changed situation in the international field and
therefore, India may have to face a new
situation. He did not tell us about it any time.
Therefore, Sir, he was always back-dated so far
as the international information was concerned
and the information supplied to him by our
ambassadors

[RAJYA SABHA]
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was concerned. Now that it has happened,
now that it is a matter pf fact, I want to ask
whether he would try to know whether Pakis-
tan would be getting additional arris and
ammunitions as a price for the task that it
undertook in bringing both these countries
together.

Then, No. 3, Sir, has our Foreigr Minister
ever attempted to find out what the total
quantum of supply of that bles-ed ag eement
through which the United States of America
was suppo -ed to supply arms and a nmuni-
tions to Pakistan ? What is the total qus ttum 1
Nobody seems to know anything about it.

SHRI BHUPESH GUPTA : I think it is
about 2 billion dollers or something like that.

SHRI LOKANATH MISRA : I cannot
believe that.

MR. DEPUTY CHAIRMAN : Mr. Misra,
you continue.

SHRI LOKANATH MISRA I can
believe what Mr. Swaran Singh says. I do not
believe either what the "Pravada" gays or the
"New York Times" says.

SHRI A.P. CHATTERJEE: You said that he
is misleading the entire people.

SHRI LOKANATH MISRA : Till he continues
as the External Affairs Minister he is responsible
to this House. He has misled the country. Let
him mislead the House. Then he can face the
consequences, SHRI A.P. CHATTERIJEE : Does
misleading lead to real leading ?

SHRI LOKANATH MISRA. Sir, Mr.
Chatterjee has come to his rescue. Now, Sir, you
can find a change in their attitude. SHRI A.P.
CHATTERIJEE : I have not come to the help or
Mr. Swaran Singh. He is too big a man.

SHRI LOKANATH MISRA : Mr. Chatterjee,
you have your opportunity ani then you might put
whatever you want to put. Let me have my say.
Now, Sir, my third question is.

SARDAR SWARAN SINGH : You have
asked four or five questions and still you say,
"My third question".

SHRI LOKANATH MISRA : Sir, I wanted to
know the quantum. It should be told to us that this
would be the final shipment and nothing beyond,
the amount, the quantum that the "Padma" or any
other ship carryinj i arms and ammunitions which
would be a par
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[Shri Lokanath Misra] of the agreement which
was signed before the 24th April or whatever it is.
Therefore, Sir, I think that our External Affairs
Minister has that much of intelligence to find out
either from the American Ambassador or our Am-
bassador there what the total quantum was under the
agreement. Let us know that and let us also know how
much has been supplied and how much is left out.
Therefore, once it is known, we shall be sure that once
that is fulfilled, once the commitment is fulfilled, the
USA cannot fall back on this particular plea of
supplying a part of the agreement which is still left
out. Now, Sir, ..

MR. DEPUTY CHAIRMAN :
enough.

SHRI LOKANATH MISRA : Sir, this is the last
question, if you allow me. It is all right if you do not
allow me. Mr. Bhupesh Gupta is a privileged person,
but I am not.

SHRI BHUPESH GUPTA : He fought for the
special privileges of the princes and calls me a
privileged person.

SHRI LOKANATH MISRA :1did it
on the basis of conscience and you have done it
against the consensus and the conscience of the
House.

I think that is

The last question I wanted to ask was whether the
USSR was not generous enough to supply spares to
Pakistan... (Interruptions).

Mr. Chitta Basu, I don't think, recently visited
Moscow or was brinked by the USSR Ambassador
here. Kindly do not say anything about which you do
no know anything.

The point is that this particular news-item which
appeared in many newspapers in the country is
still there.

AN HON. MEMBER : Undented.

(Interruptions).

SHRI LOKANATH MISRA : I would like Mr.
Swaran Singh to deny it. I do not believe in what
Moscow says or what Pravda says, or, least of all,
what Mr. Bhupesh Gupta says....

(Interruptions).

SHRI A.P. CHATTERJEE : The U.S. President,
Mr. Nixon, is going to Peking

SHRI LOKANATH MISRA: Nixon is running
after Chou-En-Lai. There is no doubt about it. . ..

SHRI BHUPESH GUPTA: Now, ir after tbe
election debacle. m. .(Interruptions).

[RAJYA SABHA1
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MR. DEPUTY CHAIRMAN : Please ask your
question. There should be no interruptions.

SHRI LOKANATH MISRA : My last question is
that the U.S.S.R, is also guilty of supplying spares to
Pakistan, and thus perpetrating the genocide. The
U.S.A. is also perpetrating it. Now, in this context
may I ask Mr. Swatan Singh what he is going to do
about recognition of Bangla Desh. He says that it is
neither here nor there. It is not contained in the Calling
Attention Motion. So many things are not contained in
the Calling Attention Motion. Mr. Swaran Singh's
name is not in the Calling Attention Motion. All the
same, he is replying to it. I would therefore ask him:
What is the latest attitude of the Government of India
so far as the recognition of Bangla Desh is concerned
'? Unless they recognize it, unless they take a
categorical decision in the matter, these things are
surely to continue.

SARDAR SWARAN SINGH : Sir, about the first
question, I would like the hon. Member to have a
second look at my statement about it. He has referred
to the statement that I made to the Press on my arrival
at Palam airport after visiting several capitals. He has
based his first question on a wrong quotation from my
statement. And I am not expected to reply if the
statement is read out of context, and also the
statement upon which he bases his question is not
correct. I never made any statement to mislead any
body, and this charge is absolutely ill-founded and ill-
conceived.

In the second question he says that there is a new
change in the situation on account of the process of
detente that has been started between the People's
Republic of China and the U.S.A. It is a very
significant development, and I have already made a
public statement about this new development. But I do
not see as to what connection this has with the US
supply of arms. Both the U.S.A. and Chinafiave been
supplying arms to Pakistan even before this process of
detente, and I do not see what is the qualitative
change, at any rate, in this process of detente. This is a
separate, significant development. But at this moment
we are discussing the quesion of arms supply to
Pakistan by the U.S.A. The third question he asked
was, whether as a result of Pakistan's efforts to serve
the United States and China to come closer to each
other, is Pakistan likely to get more arms? I cannot
reply to this question either in the affirmative or
negative. AU that I know of is, even with-
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out (his Pakistan was getting arms and is likely
to continue to get arms both from the People's
Republic of China and also from the U.S. Then
lastly he asked whether I am able to say what is
the total quantity involved in these transactions.
I have already said that the figure given by
Senator Church of 35 million dollars worth of
equipment being in the pipeline does appear to
be correct. Whether any more arms come or not
I cannot say because I cannot foresee or foretell
what the future supply is likely to be.

SHRI LOKANATH MISRA: Under the
agreement orders must have been placed. There
must be some figure in the agreement. 1 want
to know whether he knows anything about the
figure.

SARDAR SWARAN SINGH: There is not
one agreement, Mr. Misra. You should try to
understand that they have placed several orders,
under that relation of the original ban which the
US Government had placed after the 1965
conflict. There are two separate things. One is
exception to supply of non-lethal equipment. I
have said that the quantity in the pipeline is
likely to be of the value of about 35 million
dollars. Whether more wiH come I cannot
speak on behalf of the US Government but
perhaps he can, Mr. Misra, not withstanding his
protest to the contrary. Then he asked about the
press statement about USSR's supply of spares
for military equipment to Pakistan. The USSR
Government has very clearly made a statement
that after April, 1970 they have not supplied
any arms or any spares to Pakistan and I have
no information tc the contrary. We should
accept the word of the Government of the
USSR when they categorically say that they
have not supplied any arms or any equipment or
any spares to Pakistan after April, 1970.

SHRI SUNDAR SINGH BHANDARI
(Rajasthan): Have they included spares?

SARDAR SWARAN SINGH: Yes.

SHRI LOKANATH MISRA: The US also
said specifically.

SARDAR SWARAN SINGH: I do not
think they have said so specifically. If they
have said that they have not supplied, I will
accept that statement.

SHRI LOKANATH MISRA : They said
that they supplied because they have an agree-
ment.

SARDAR SWARAN SINGH: Mr. Misra,
why should you talk on behalf of the US Govern-
ment?
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SHRI BHUPESH GUPTA: The US is
saying that it is supplying

SHRI LOKANATH MISRA: Wher, did
they say ?
(Interruptions)

SARDAR SWARAN SINGH: The last
question he repeated was about the Govern-
ment's policy in relation to the recognition of
Bangla Desh. I have already made a statement
and [ have said that this matter is under
constant review. We are not opposed to the
recognition of Bangla Desh. We will take a
decision at the appropriate and suitable time
and we will not hesitate to recognise Bangla
Desh when we find that it is in our national
interest and also in the interests of peace and in
the interests of the freedom fighters.

SHRI BHUPESH GUPTA: Do I take it that
in principle it is agreed that Bangla Desh
should be recognised?

SARDAR SWARAN SINGH: I have said
and I would repeat that we are not opposed to
the recognition of Bangla Desh.

SHRI NIREN GHOSH: There are Directive
Principles in the Constitution, it is agreed. Why
do you talk of principles?

wo wi§ wgre (faedt) o s
waAl W3 7 ATAS F AT AT A
T F=@T F17 K w0 griefade fgar g
IR A T AH qAg & ar @
faoqelt & ag7 wev faaw § 5 agt &
TAAZT F F77F LATAT AT AT TG A 799
ara At foar QT F1§ T agf w4 g
g AT A qe @ & fs wwde
T wEEART I @ g A Ad Ay
IAH AT H go uHo ¥ fgAzq ¥edadz
T IAG F QG & | A AT ATZAT
fw Fq1 gAR T T 43 750 ¢ %
qZ T W FT AT B, T IT B 7790
&1, WAL 71 LI AT 613099
T g ar At W X < g A faa 3 <
g o &7 3 7Y , 1WA e Ay 7
AT 48 19 Jo Qo & favzd o1 § fF
§ g gTE § FI W FC AT qg
gard 7 WY ¥ g gIER T I
Fasq %Y gfodl qmg adr ¥ v faved
w1 gArET ¢ 7 %y fzar anq GF g7 awa
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[#re W sEmete]
# f%: This is nearer the truth. 4% ¥ X
# sarzn e # arr g9 w1 wfa-
FE @I g | q gg wAar s § &
WL To Qo & faded o@ a%g § @@=
21 AT F97 guTd) AYEIC F 9 &0
QT AT ad0 TP ? W Ay wid-
A7 &1 87 9 T S AT T F §q
T §IT AT T @A § FOR IAT
g7 ¥, TEHT WE FAT § W GHAI 49
TReT F7 fzar wg? W@, war st §
fawet a1 7g Far av f7 ag enin’ @
AT, AT g1 A W g ¥g X
f g T80 avg # ST F | 0
A {27 gu A% uF fom w@ds & @
# wHW g aara e g 9T wEaiEs
T agrE & gqra miwear awr ST
9% fzamy war @ At oA Sy T,
afFr gaRT I FY 59 9 W AE-
FIL AT FEAT A ATE IH AL
Fzrs fowze & & man swm A
ST WA g 87 AT ag AT §
a1 % WA 9gar § fe owae ug wm
g g aFf For at fer 3 fea
LERIEL 3

# OF A0 T /T THAT DT E |
gare w4 o wadier & watsT qami ¥
faag stwd | Fagaemagm§ &
& glaardl &7 g & @t & wwdE
FTEGF T FgT AT 3 & ¥4 &3
ar @ g7 #ar oiffem § s9T W
g g? s wifgeam fFdt a@ &
dve A g7 war wlweam 1 fedr awge
F T w7 e g7 AR oAwdwr &
W Ifd F A 71 JIAeq B Jar &
Faard 3931 faaaara &1 wodr oifadt &
TR AT YT A T & 1o see
that the small country can exercise the right to
choose its own way of life” &Y IFM qT

WY ST § 9T A T2 oThe US. wants
nothing but the right of everyone to live and let
live.” The right to live and let live? Arms to
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Pakistan amount to giving Yahya Khan the
right to commit genocide and the right to the
poor, innocent, unarmed people of Bangla Desh
only to be killed and to suffer that genocide.

ST TR 4 T1aT FEAl § AT A9
sa o1 i #n1 @y w1 aifesar A
e 3 ‘gz fam @@ oAw @Al
g? sWE AT I 39 wed ol W@
glfax fag feqr @y ¢, ag wTH1 agl
& AT0AT T AT AqTAT § AL A AT
argm e agaar g

qA HTH FATT T wilwe § 97 W
It is a condonation of the ganocide being per-
petrated, ¥ATq W17 ¥ 4z o & 5 ag
A w7 F2f T AgAT Wi ¥ W@ E, Al
Fraaor Gear v  daenn o & frarfaal
9T IFFN 4 UF dTE F gAdT g A IH
FTTCH A

Y &, AfFT 397 377 72 719 o TN
mage g aradf W oam o @ <@
g Az 98 A AMT R Itis mach
worse. It amounts to an aggression on this
country. Aggression has already taken place. It

is continuously taking place, civil aggression
and economic aggression.

fafamr cowwr 8, =il qfva &)
i ar 01 [F Acgression has also the form
of samesthing  like o germ
WA GENT gl AU F OGIAT A
feafr qer @t <Y 8\ T & saray oqUA
T #9721 qFaT &, AfeT WA waiRw X
uz 7 war F amdar ared s aife-
T FI & T § a1 I 40T T
wr § famis ofseEm & 79 ¥ I
T 5 quaTe % guET A g7

T ST X ag § e sz G
o ATy dw @/ @ § frw wr gy faw
fear mar, Sw A g T IS av § ?
at a¥ wiFe o1 g ag 77 W
fad & fF aore 97 gfae 7 f&A
w1 wiweTw WA ax fdc @
WA | o9 A T AT F oFqw
W e —qw e @ qE gE R ) g4

warfare.
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37 % 715 ol w47 § o T fador welt F gw
Faq § 7 azwq g 5 3z s dar 5@ §
ar ‘Frafadt s 4 faqqus’ #1 &R
FeF §, w7 AT & g FI§ AFARANA
far Atz gsar § | AlET AT AT
witzT a7 3% § fF ow ¥ gl ¥¥ W
sedrerg fm & U7 Our stand has been
vindicated. &V ¥ StrAr wrgar § 5 s
afl 7F g9 | 2 AET 4T FET TG
oY wd wmant fF ow aw G fafswe
gEduay fr fre & & 4% ¥ firel
fozuta &7 @@ TP F@ §
They follow nothing but their national

interests and their national interests alone,

Az gz sty Tedty fegat WY G &%
e § at @ fow g #y feafe saF
T vA0 & FICT 2T 20 A E I EW
fedt Wi Y W T gAF a7 TE WH
fF gy AT § oA AU W g@Ar
aael 7 & fam amw A% wifow e
7dt wr fF frg & gacdy amg o gfom &
Fraa g | W AR ¥, T EgerAl ¥ AT
ardt ‘airzfza’ @il ¥ gEd W
WG G AN AT AT AT G E | @
g€ gfamr F @ E awa R
57 Faargawa & & faar &7 wrf @
¥a gy weta faat & fag & wrf Fwar
T T owOF FL AT ) BH AW
2 it f—aifs <&, AT F FQ, IO
e a9, 25 st ¥ guz it § afer e
it wer§ 48 g ¥ arfge ) swder
P ATE § AL gAZ A € WA
o i 28y oA, AT T q TAw
s § @Atz | &G g ¥ Sfafrzr
asf woar =wifyy fyadwr’ @
qoR A q3F AN fF o Ao
st & ag A AR w qaarg 2§ §
@ T FTI0 § W07 F 00 FFAAL AT,
FFF F § ETAIHA  adArfers
Aarew, fog® fauw o qgr 9=t & @
qar 3 1 A F A gar § fEoww
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AT qOETT T gard Ay gfeEw W
qHd FT T3 ;AT F (n politics there

are no permanent friends, there are no permanent
foes. There are only permanent interests. If
America recognises its permanent interests, we
also may learn a little lesson from America in this
matter at least realising that we have to protect
our interests, and for protection of our interests
we need strength which our Government has
been ignoring.

wfgz &, % Tear agar g fF a8 aw aw

@ W, fEr g WA madEr 9,
gura fata @ gem
SIET GFIT 3 IF FEATE F fans
FIE F9 ISTT FT FRT @7 § A1 78 ?
Mg A & faq dae § ar Tg fF
TH X F9 T TF AAAE FT FLHEC FT
difa & ofeada 94 srar, =7 el ag
% 7 Gz wig w7 991 a1 quay qfz
Fr It T 39 F A9 fAaga 43 W
g7 &% & 9 efaw &1 G¥07 O
% ‘8w Te9RE &1 ;AT am B
Far o7 59 & fAg da & 7w AT

T qHE AT

9 T ugr fF 50 M@ w7 UF U¥ Wz
UF ATF TH LG FM FHC ATHA
g1 781 § A1 77 a7% g g a7
YT AT §F F q7 T

4 & afniom A s gwE Al
faere & araaz wffem #1 gfaa ar
@BE ITF OFY ¥ faqg e gwrd
FERIT AT T F1, TfFEsa™ 1 FA9

=RT FON A A0 A Aforw wOA
f® 77 awg ¥ afqard wr 771 o=y A8
faar stoar ar ag war o v o3z 2ng

919t &, 9 W3 T 4 §, fTAwaaaEg £
If we do it, we would be paying the Americans in a
familiar coin. When President Kennedy

decided to intercept the Russian warships going

to Cuba, that was 1 P.M. something which was
done on the open seas, on the high seas, and
there was no international justification for it if
you merely go by the constitutional aspect of it.
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(370 wr AT
griTr Wt gfawre § W, 97 48 -BEIR
FC A Fax @y § afw g FY

ATAHT EY qFT &, 80 Wi WOTIAGY
FT THIL S0 T T AT § FA AGH
& A1 FT A7 T a%g F FIH FIA F
T q A ?
(Time-Bell Rings)

sfic g amaz 21 A wdT A
537 % faar & fee oy % awgar §
TH OAHA F HTEl ATaATHT #1 SR HE
f& aoFT 07 Fa=@ B U AL w
"t 9 7% i ag Tgere wwAr @
In BT F1 57 a1 F0 FIA OF FlAeany
TE AT, Az owond &r wife g,
w11 4 a7 grw srafs sawT et AT
T o IR wEraEr & ol wa e ?
FIT AT ATT AT TT FI1S FIX IS5 FT
HTAT 731 FQ 7

SARDAR SWARAN SINGH. Sir, so far as
information about the supply of arms, their
quantum and nature, by the United States to
Pakistan is concerned, besides the information
to which I have made a reference in my state-
ment, we have information from other sources
also. That is why I have said in the statement
that :he fiugure that is given by Senator Church
appears to be nearer the correct figure. This is
baseionour ownsouices of information. Then
thesscond question that he asked is' Have the
US leaders ever said as to why they are supply-
ing ; rms to Pakistan? Yes, this question has
been asked on several occasions since 1954
when they first started supplying arms to Pakis-
tan.

DR. BHAI MAHAVIR: In the present
context.

SARDAR SWARAN SINGH: I am coming
to the present times also. And at that time they
were clinging to this argument that these arms
are being supply for —what they described as
the containment pf communism, although we
knew that this is an excuse which is totally
untenable. We knew that the type of equipment
supplied by the United States to Pakistan was
meant against India. And from the very
beginning we have been making that position
clear.

[RAJTYA SABHA]
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Then the hon. Member has asked as to
whether they have been saying that they are
supplying arms to Pakistan to wean them away
from China. Yes, they have been using that
argument also not in these terms, but somewhat
indicating an attitude to that effect because the
words that the hon. Member has used are not
quite correct. But there is one over-riding
argument that they always use that they are
supplying arms in their own international in-
terest, that is in the national interest of the
United States of America. This again is an
argument which is difficult to understand. But
in international affairs even if any party wants
to put forth an argument, they have the right to
do so. You may accept it or you may not accept
it.

Then the third question asked is: Have we
told them that giving arms to Pakistan by the
United States amounts to helping Pakistan in
their aggressive actions and aggressive attitudes
against India? Yes, we have done so, not only
now, but even on earlier occasions.

DR. BHAI MAHAVIR: This is not there in
your statement.

SARDAR SWARAN SINGH: Now you are
asking the question, I am saying that. I have
also said that on several earlier occasions.

Then the fourth question that he asked is
this. He agrees with my statement about the
proposed or the forthcoming visit of President
Nixon to Peking and he says that there is a
lesson to be learnt that we should look after our
own national interests. Well, I wish the hon.
Member could learn that interest. We always
know that we should act in a manner which is in
our own national interest and we do not require
a sermon from him, we know what our national
interests are.

DR. BHAI MAHAVIR: Results belie your
claims.

SARDAR SWARAN SINGH: And also he
has said that this means that India should be
strong. Yes, India should be strong I am not
sure whether the Party to which the hon.
Member belongs always helps India to be
strong. The divisive element that they always
introduce does make India weak and I would
request the hon. Member to approach the
problem in the correct spirit. That military
strength, that capacity to manufacture all the
arms that we require in the three wings of our
Armed Forces lies in our economic strength, in
our industrial growth and above all, in the unity
of the people and any single formula or
prescription that the hon. Member may put



109 Calling Attention

forward does not answer that question. We
have to be strong, we should be strong. This
means strength on all these fronts rather than
picking up one and trying to toe a particular
line.

Then, Sir, he has made three suggestions.
He asked: In view of the continued US supply
of arms to Pakistan, am I prepared to accept the
three suggestions that he has made? I will give
reply in one sentence: I am sorry, I cannot
accept them.

DR. BHAI MAHAVIR : Give some reason.

*t Wy S|y (IETAIW) : IgEwmfy
WEIEA, =To WTE WETAI< T Ay qdt # |
FT TF 92 AT T T40 937 § ¢ FHOTAAT-
famrasd wi HAg FATE |

TMo WY WETAIT : TEAAT o, ¥ %
rar v & gua o arg faevar e g
Femmafaez #1347 qEm gafqea:

SHRI KRISHAN KANT: From the whole
history of nearly twenty years of American
behaviour, is it not clear that America is interest-
ed in creating a certain balance of power in
Asia and that is why all the various actions that
America has taken have been anti-Indian? Even
now through arms supply to Pakistan they are
trying to create a certain balance of power in
Asia which policy they are pursuing. Are they
not aware that besides arms supply, American
ships have been transporting soldiers to Bangla
Desh for genocide? Even though America has
said that they are not doing it, our information
is that American ships have been utilised for
transporting soldiers; not only ships but some of
the aeroplanes have also been utilised. Is it not
also a fact that between 1962 and 1965, after
the India-China war the US gave arms to
Pakistan, which arms would not be utilised
either against China or against the Soviet
Union, but would be used only against India? In
1963 a submarine was given to Pakistan by the
United States. But that submarine was useless
against the Soviet Union or China which was
not operating either in the Arabian Sea or in the
Bay of Bengal; it was specifically against India.
After the India-China war when we wanted
certain lethal weapons for use against China, we
were not given, not even American rifles were
given to us. Does that not show the anti-Indian
stand of America?

Sir, certain radar sites were set up in Pakis-
tan and thsy all confronted India. There was a
radar site in Multan and that site was utilised
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for what purpose ? For striking down the plane
in which the former Chief Minister of Gujarat,
Mr. Balwantrai Mehta, was killed. Then, when
our Minister for External Affairs went to
Washington, they talked sweetly. The President
met him. But they kept him completely in the
dark and in a dubious way supplied arms to
Pakistan. Does that not show the real intention
of the United States of America? They have
been functioning in a completely anti-Indian and
unfriendly way to us. Is it not time that we told
them frankly, all your actions all these years
have been anti-Indian and to help a certain
power, which is not to the benefit of India?

Sir, when my friend says that Mr. Nixon is
going to China, it is not to see either the
cultural revolution or- the Chinese culture. He
is going there because China has now got
nuclear bombs, because of the eleventh test that
they are performing on their nuclear bomb. It is
a hard fact which counts.

Mr. Deputy Chairman, how America is
behaving is not clear. Even on the 5th July, the
State Department spokesman said that they had
not till then got the text of Mr. Yahya Khan's
speech which he made on the 28th June. With
al! their communication links, with all their
scientific advancement they could not get a text
of Mr. Yahya Khan's speech till the 5th of July.
So this is how they are functioning. M. Deputy
Chairman, is it not time that we also function,
in this game of balance of power, in order to
safeguard our interest? Is it not time that we
also have understanding with the various Asian
countries. After all, understanding is growing
between the Soviet Union, Japan and North
Vietnam. Is it not time that we too have a
proper understanding of the whole situation and
have a dialogue with them ? Russia is having a
dialogue with Japan. Is it not time for us to
have a four-power dialogue between Russia,
Japan, North Vietnam and China ? That time
has came.

Sir, we know that no power in the world
functions just on ideology. It functions for a
country's real interest. Bangla Desh, if it
becomes free, it will change the balance of
power in Asia which America does not want,
which the imperialist countries do not want.
Therefore, is it not in the interest of India that
Bangla Desh comes into existence because its
very existence is for the existence of India ? Mr.
Kissinger and Mr. Nixon are not oblivious of
this, and that is why they are trying to play it
up. May I know whether
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India vill look to its own interes ? Whatever Ir
dia does for Bangla Desh today it will be doing
for its own self.

(Times-b;Il  rings.) Mr. Deputy
Chairman, it is said that Mr. L.K. (ha is doing
good work there. He may b<'. doing good
work. But what is the use of keeping him there
when ths information that hi gives is useless ? I
do not think it is any use keeping hirn there.
Why not get him back because we know America
is determined to pursue its policy ? Therefore,
utilise Mr. L.K. Jha elsewhere. Do not keep him
there. It is time that we act and act in our own
interest. Bangla Desh is going to act as balance
of power and the power which America is trying
to disturb will be harmful to India. Therefore,
India has to stand on its own feet. Then alone
will we achieve a proper solution. Nobody else
will come to our support.

SARDAR SW ARAN SINGH: I have very
carefully noted his views. He has not asked any
question. Therefore, there is nothing for me to
reply.

SHRI NIREN GHOSH : You answered Mr.
Bbupesh Gupta. Why do you not answer him ?

SARDAR SW ARAN SINGH : It is
difficult to understand what you say.

SHRI CHITTA BASU Mr. Deputy
Chairman, I am constrained to say that the
Statement made by ihe hon'ble Minister in reply
io the Calling Attention does not measure up to
the requirements of the situation. On the other
hand, the statement is insipid, weak-kneed and
capitulating. And that naturally causes anger not
oniy among the Members of this Hous'; but it
also causes frustration amon? the people
outside:

Sir, may I know from the hon. Minister
whether he agrees with me that it has been the
constant policy and endeavour of the United
States of America to arm Pakistan so that
Pakistan can wage war against India at a : imt
of their choice ? It has been the policy of the
United States of America- to continue to supply
arms to Pakistan right from the year 1954 and
tha money value of the arms so far supplied to
Pakistan comes to about two billion dollars.
And not only that, some other NATO and
CENTO countries have also teen obliged as
third parties to send arms to Pakistan.
Therefore, it has all along been the principle
and policy of the United States of America to
strengthen Pakistan against India. And it is
known to all that all the
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damages suffered by Pakistan in 1965 have been
recouped by the supply of spares and military
hardware by the United States of America. To-
day it is estimated by all that the striking
capacity of Pakistan has far exceeded its 1965
position. In this context, may I know from the
hon. Minister whether he agrees with me that
this arms supply from the United States of
America to Pakistan is perpetuating genocide in
Bangla Desh and they are perpetuating
aggression on Bangla Desh and also on our
country ? Is this not the proper time for us to say
that our cause is the common cause of the
people of Bangla Desh because both of us have
been victims of common aggression by the
United States of America ? If so, does not the
Government consider it appropriate to recognise
the sovereign Democratic Republic of Bangla
Desh and offer them all kinds of military aid so
that they can vacate the aggression from the soil
of Bangla Desh and we can also ensure the
security and integrity of our country ? Is it not in
our own interest that the sovereign Democratic
Republic of Bangla Desh should be recognised
immediately ? If so, would the Government
consider this the appropriate time, particularly-
after the continued supply of arms by the United
States of America to Pakistan . . .

MR. DEPUTY CHAIRMAN : The hon.
Minister has replied to that question.

SHRI CHITTA BASU : He has not ans-
wered this question whether he considers it
appropriate to-day to accord recognition to
Bangla Desh becaust we have been victims of
common aggression by the United States of
America. They have committed aggression on
our soil and they have also committed
aggression on Bangla Desh. Are we not
prepared to make common cause with the
people of Bangla Desh so that the aggression by
the United States of America can be vacated
from the soil of Bangla Desh and we can also
ensure the security and integrity of our country?
I would also like to ask whether in the changed
context of the world situation which has parti-
cularly been brought about by the axis being
established between the United States of Ameri-
ca, China and Pakistan, the requirement has
become all the more immediate for the recogni-
tion of Bangla Desh. May I also know from the
hon. Minister whether it is a fact that the United
States of America has offered military aid worth
5 million dollars to India ? If that is so, will the
Government of India reject that offer with the
contempt, it deserves ? May |
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also know from the hon. Minister why, even after
all these things, the Government does not declare
this act of the United States of America as an act
of hostility, an unfriendly and warl i ke action
against India ? Why is he not pluckin g up
courage to declare it in clear and plain terms.
Will the Government say that in retaliation, they
are determined to take certain actions, namely,
stopping repayment of loans, stopping all kinds
of negotiations with the U.S.A. and confiscating
all American interests in this country, because
America should be told in the language that it
understands ? WiH the Minister clarify all these
points ?

SARDAR SWARAN SINGH : It is true that
from the time in 1954 when the United States
started arming Pakistan, Pakistan has already
received from the United States military
equipment worth between US $!,700 million
and US $2 billion, and this enabled them to have
the real basis of their Army, their Navy and
their Air Force, and this enabled them to build
their war machine. About the question of
recognition, he has spent quite a good part of
his speech on this. I am sorry I have nothing to
add to what I have already stated on the
question of recognition. There is no use linking
the same question with several other matters.
That is the. basic, substantive, question and we
do not do justice to this question by linking it
with the United States or wfth China or with,
any co.uqtry supplying arms to Pakistan. That is
a separate, substantive, question about which I
have already stated Government's position, and
I have nothing more to add. Lastly, he asked
one specific question as to whether India. . . .

»Y svEFEt s awa (fagre) : sawy
fefefaas aff 3 & F@ qu s ad
glaqre ¥ @r g AT sy febEfawe
FAAT TA T3 2 A7 AET AR F aw
g T

FZ qFar g 1F  AqTTw
qarfeas Fasa T 7
would like to say that this mention of Us $5
million worth of aid to India I have also read in

the newspap:rs and their statements. There is
no truth in this. . ..

SHRI CHITTA BASU : Are you going to
reject it ?
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SARDAR SWARAN SINGH : There is no

truth in it. What I have to do with resenting ?

We are not taking anything.

SHRI SUNDAR SINGH BHANDARI:
He says "reject", not "resent".

SARDAR SWARAN SINGH: There is
nothing, we are not taking anything.

SHRI SUNDAR SINGH BHANDARI:
Even if itis...

SARDAR SWARAN SINGH: What do you
mean by "even if it is..."? All these are
hypothetical things to be answered by the
Opposition.

SHRI CHITTA BASU: What about your
attitude?

SARDAR SWARAN SINGH: About our
attitude with regard to the US supply of arms to
Pakistan I have already stated and I would like
to repeat that in the present stage this amounts
to.heiping the military rulers, of Pakistan to
carry on their atrocities against the unarmed
people of Bangla Desh, and it has always been,
and is more so now, a threat to India because on
Pakistan's own showing they have no enmity
with any other country except India, So any
accrual to the arms strength of Pakistan is
directly a threat to us andu is for this reason that
we have not left any of these countries, which
are supplying arms to Pakistan, .in any doubt
about tlie danger that we face on account of any
accrual to the military strength of Pakistan.

May I, Mr. Deputy Chairman, submit for
your consideration that we have heard a fairly
large number of observations and that really the
same questions pre being repeated again and
again? I would like the Chair to exercise some
discretion and decide as to whether any new
idea or new question is being asked or whether
the same thing is put over and over again.

ot TeATeEe (SET 9RW) @
ATHT W 417 T a9aar ¢ v 3w 9w
gat #1 gfr & fam 59 § o1 ug

A § frgw awg mwdwr arfEe
| ?'F":I"'Trﬂ' REAREH "'FE‘_‘I: EUil! (Interruption)
# fH gg0 397 STEATE | FAT AW
IH A AT w2 aw@ar ¢ F F o ol
a1 gfaar & faar F § o 78 9a 3
§ fw zw awa wfweaa w1 AT
ghaandr wigz 781 301 Fven fTAeT s
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[#ft Trwraiara]
@ r wWifzr | TEEY T AW
F1 #fx 29 &% g9 w17 5 TfFEaT 1
an vy 1 gfawT 3 awde & fag
FAeT § A1 TF NI O IF "IA F T
qqq 7oz g2 gar =g & aEy A
aiw =g & foa oy #zar § f& @ am
aat &1 gfqar % faag a<f § o1 98
qras § fa w4 afvegw ®1 efaard
Waz @l X0 | WAT 54 7 (AFaq qea
ST WA FT G AR AT AT F wAF
aR Az Fd arE ¥ W AR F
avsr & fgaw war § 1 WO K W & A
% oY %) A FEA1E | %T A7 47 AW
TAY & A1 ATTT AT FEHTT A T LA AT
feafa @1 stegam o< & w7 aF% SWAHT
& o7 gf47Z &5 & Fi% BT A ¥ TARI
FFAVGl O FT AT B T war !
FAT AT A7 AT AT T ARE F WY
gfaar &1 e fs arfver w1 s
grar 2fgare fzr s Fom %1 W
FRAOT FIH TR FT THA <@
@ WEl §1 TEEIUT THA AT BIE
wATT T |

& gar W1 ary 56 F F07 FzAT TIgen
g1 & gwiz s fag st # 3@
am ywa®g § v awmder g@mw S
gfamiz 77 o & ar o gfaame f=7 @
@ & W7 w0 F gt gfame 73w
q, o7 w27 & v 7z 749, 1970 & =
& 7l fz7 a8, dfeq 9z @7 T %
eFrfTT AT W F qeag & fae faes-
a E ) az A dE &1 W gf gw
qg FE A1 F7 42 W gezAr Fvd e
HTEA T 4THIT AT gaw AfA, wrw w7y
HEHIT AT AT9F 107, wTea F¥ g
ar wg-fga-faddr Sift & fr i
FAETAT X H AIAT FOAT W @ @
| & awrd ¥ g wngwr § oA @A
% wifAs wwEw W oA S aF fr
swditgr qy ot § g, Wi wea #
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FOHTT A7 O F | W AT qOHT W
FNHM | FIT GG AT FORE F PG
wrefey afTar A0 F wEhal F ga ¥ T
& g...

U RAAIT §FE : TEY |

st oY - gW et £ fF g
A F7 wAar wadr & fv T zwam @
a7 fadY ®1 awaar g1 a1 9g W 9
99 FT IY ANA F | ST Ag AT qaT
gar...

weETe wavi f6g : WA g )

St TIHATLR : 95T A7 9 HF TZ ATA
amg | AT Bfama F awe F7 FE
AT T8 | IR w8 f2ar fr gw aw -
difes fea 3§ a7 a1¥ v & ) FAT 07 WA
gEr A g Ay F gra & R faar
qr ay gz wee-fga war 7 osAr W
FTHIT T 1965 ¥ S1 gagtar @7 faar
qr gz TreE-fea A ? #y 1962 H oY
¥TW gt Az Wid & fgg HAr ? Ag Ay
T FTAH Fx § 5 ag gowrT FEr
xr g oY frwea ¥ fem % gard
# wgar § T ag aeFe ady s g
WY wrea & gfza F dar & A% & awaar
g & gt siwdy 2z avwie @ aw A
Fag wAt IAAT & g T Ay v gni
R ATH FYA A # oq9T FAeA A
qfi 7t @t |

Q¥ WA wIEq . FAT 91 AT AT
FLWE

ot Trwoaw ¢ AT § wg e g #ar
az o 74 & fF T ool wear Wy
ar w7 ¢ fedards Qf &7 ¥ wea
AT w7

=t way ww wad (frgie) @ e )
ug TifieEr 1 R &1 feedard 2
o1T 77 Tq AT IAd g A Ad &0

ot TwATTEW g 47 wEr Y @
fF 25 w4 ¥ 15 e 79w woomdf
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ot afrerr Zw wr wred F w4 v | 9T AqrEHr 94X A s gEa ¥ oA 51

WTTT 37 9917 § IR qEAAE F &
F1 AT 97 MEET w0 oTAE argfre
gfaardi & dw g 57 F20 F4 W AR
wx Azt & @i A zar fwogwE qig
qvelt & F1§ qEq G a7 ag a@
9y 9T At ¥ AW wT WET A @A
& |

sit dar aw Fadt : 7 A afpe

s Wi afram ez F &

o TATeA . gafae § Fert ¥
TEAT AEAT§ T2 UF I AGT &, UL
UFHEA TI@ & OF WreT #r g ¥
ST AT B9 F1 AeEgar i W@
®r AT A WY giwAr T wr Afaw,
wifyw Atz gwfor agmar ava T T4
i, wir wew § aoedt aawar & )
i d g e aew E fr o Az adr g
AT 4T W GIEC IFAT AFA F AN
TET Ff TLFT F AMAT IA FY AFAT
& FT AT IIET FAq AT | 0 TS
qomiT F T RE AEE B, WOHITHY
w1 3fiz & & AFIAT 37 F1IvgET Avg
F3 A@r g !

A1, & 37 7ug % a7 qiw 7T
BT WETAAT FAT AEA F T H LA
#1178 s of &7 w725 fr oww AR
fag gz grqar aat @ mar & fr g
zhaer w1 747 3 B 3990 3 67 9w
7 %; ¥7ifs wafwas S 7 w47

AT ATET T TOHT FF AT 51 3G
74t & B adi fs HaTams Foa AT orfegma
FF UF FAMG AT VE(E | HAT TAEI AT
74 @ A1 47 @1 AT AR A1 uAz aAgh
77§ gac fag 9y oI oW 48 s
FIAT UFE A7 FEH T wed, #oAdy
7% ®F F Fa4d & (9 Q ®7q qnAT I
T AFEGAT T X | FAT AT A AT WA
weqfaez 9t & gw @ 1 w1 gaT
frar § Fr ame &t wgfres Tl woararg

i
|
|
|
|
|

01T 374 %3 Fr #1difaT g7 a7 =g
faaea &, usw 7o 7 3T A fae, dwa
AW T WFFAT 3T, §T AW A0 ghgardr
FETAAT 21 WYL G 1 F@1 6 O a6y
ar w1 § e o fraz, ow oW o A
F TR AT 30 F1 AFAGT 34 OF @
fgT® 1

ot gomawfa: iF &, w7 aw 4057

St THATTAOT: FASTSY A | AT A
TER WA 4T, #7F waAd vgd AR Fwa@r
& A war af gwrr AW amEr /=11 o
@ a@ & oAz W g Wz g
FAT AT70 Ff TR TR A 3w ErE aw
7§ v o7 ux feafy ag o = asdr
fir qeqel e agt o1 oF s T
a1 WY & srar Azt § R owrem A
Fopre B W g@re waq faz o By
T &t #T gFTer AT g fF Adl 7 el
7ot &t |rgT 7 war fw ae o feafa dar
31 s & 5uh ay faser frwadr & froar
AY 15 7T, 1947 & vgq #r feafq &)
R AT AT AR a9 g, faawr fw
afyasdfy mifsear ofr feear a% 1 ag aam
M g F ad @t @ & gEA
[GT A AT A FFTT FAT FIA ISAT
TR & | W7 o F A am, A7,
78 g B #ar wmom # g R WA
F1 FZAR &Y 20 & ar a8 R e amr-
el wEat T T AW H IEY
7@t & foasr newm #m § A0 A
frar F7ar, FarAY AT A WEHAT FO
HIT FTAT A F AW N AZ AW
Fuar f& sEpiy & [, gefgdeam
J, WITT HORIL F FATC UY, H99T ¥,
/il w1 war fan W) e &y
FIFL T A AW 41 72 A4 &) ar
wiA FArdi FAT W H A F owrE F
sfa gorr qar gt @ &

oY tar e FA : TAT |
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&t THATCEN ¢ TF AT AT I
g e fig & | agad g N fr
ggt &Y @ & | A% & A sgar g
AT FTHET Y FT AT FY Ay § fw
ag W AyamEndr w0 ofear @ oagr oF
ferads ufer feT 52 faar am @, 9
o AT a7 ey 77 9% § AT 70
aer fafiy o wf o ST FOFI U
¥q gaT at 77 fracz ufor Frafa &7
AT FTF AT ¥ ;W ? AR T3
HEAAT X A0 AT ATLT AFr @ ?oar
e 7 dror o o Fragare 77 s ?
# s sz g fe wewR #wr ogEw
FaAT Ay @ & ar A 7 A wdr u
ar 71 mfzAt ¥ T w7 & g7 oF fawm
w1 & fr a7 faatow & fa @59 ) w0
TR maT g @ & 5 oargar
X 1 faaed gar 3 T4 WA FrOw AT
2 T T F U5 F7 | W7 A EAE
st v ¥ fasg @, W@ wEeE
ALz F 7T T @TT FW | G
faw arm. 9t #Y a3y § W@ Wy
FTHTC B AT AT F, (U A g,
Emfer s iy gy amr g | Faay
AT 7% wrea A1 aOFT ¥ AT Avar
W & AEgar faai § 3T AL L.

oft gamarafa : 7, df5w 0 wTEr
AT FT T )

Y TRATTAN ¢ TTZ3T AT | 7 FIE
T A F7 AT A G | TT A AT
aaE F g Ao e £ 0 ogw
IS S| A AT HT T4 T F, FAN
st wasTam & faag @ faar g
gl 29 Fzar 9y £ 0 FA TR A
AT STLIOT A ML FqrAd fqAvar
AT F FFTAL AT AT T E ? AT ITAT
IHA FAL e AT | SIEAAHOX ATAROr
T gfrar w0 wwer F9F 0,

ot Srmamia : ¥fag, gawr ogE
srara & fear
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oft TrATeE ¢ A, 9T g
STAFHT ATCAT Y F AT Ifows q
goi fF e 3w FT WTET & G
qrEaar ¥ ¥ Y gfrar & oF maw AW E o
BITT wEgAr ¥ & fag da Zr oo
qAGFT AT w3 &, g wr wwy FE
¥ arg fr o7 @ e AT A
faaea % @Y & Ty wlmarar R &Y
WITAT TIN—FAT TF AT & AT
AP AI 8 ! AFIT A wrAar W OHF
0T A WER FT AT AT O v
yiafer & 7

Ty & fao & swoRY e wEAr 4
fr o=t 7 a5 A 0dF1 F aWe dIFo
¥4 ¥ gH AT AT FY WEAAT 2 TR
qeiaa arfat fear & 1 sy o s
far &, o ord 1 A AEA-TEF wRAT
g oAt oY 37 WA ¥ gwrfaa # 43
g wifga g awar &, gw A & e
I §7 /%7 ¥ qAr A4 B FqAfEo
woar g fF 7 3 q@odiwo FAT, THT
u¥e § ‘AT Xa Y wegar 1 aEaaT i

st IR qT A7 ACT A3 AIIA

st vwAraae ;. sfa E, weafier
qrdf, I7ET, FoqqoFo, fyad W
qrizat § ¥ Sa srwT aferfaT &

ot avr ww  (Fforom) @ gTgarfy
ST, TrAATIAN AT ATLAF T AT T
IT G AT AFT AATH Jr AT | qgT
F3TT AT |

SARDAR SWARAN SINGH: Sir, in the
first part he says that we should not be surprised
that the U.S.A. are supplying arms to Pakistan.
The whole Calling Attention Notice, was based
on this. We were not only surprised but greatly
pained. I would like him to share this. . .

=t QAo gH 9 a4 &, gF A
T E

SARDAR SWARAN SINGH: He is
angered. Good.
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About the remaining questions, it is a speech
and has got nothing to do with the present
Oiling Attention Notice, and I would not reply
to all those questions which do not concern the
Calling Attention Notice.

Wl qEAAT A, 1T AT
aTET | ¥ ATl AgT & AT F 14
fada wear argar £ v &7 g #r adr
AT TEAT % AR Sgi $udr gy a8
AT EA A LT FL ! GAIY HeT 9 2
fr T991 Haw AT Q92 T T A 78
feraa foar | 57 Tamer &7 s@19 HEIT
a0 YT A g0} ! oFr g w0%
aiwr g T omwRsg 8 @S9 Ad
& | a9 IAa wiEgw, #9ifE ag FAC H
Faed § TF AAA K GLHC F YA 09
FT |

SARDAR SW ARAN SINGH: We have not
left the United States Government in any doubt
about our strong feelings against this. It is for

us to choose the words. I am not going 4o
accept his words.

SHRI BHUPESH GUPTA: Mr. Rajnarain
said that this act should be met with certain
action. The action that has been suggested is to
call it an unfriendly or a hostile act. Why this
should ba confused with this kind of thing that
they do?

SHRI GODEY MURAHARI: 'Unfriendly
act' has a diplomatic connotation, and,
therefore, the Foreign Minister's telling us that
'we have used a strong language' does not
satisfy us.

SARDAR SWARAN SINGH: It is because
that it has diplomatic connotation that I am not
using it.

St THATLEN ¢ A YW FAL B,
qg AIFIL A{AF §, INAET g, gafag s
URIgz 9§ § 99F ¥4 5@ & fga-
feaet 21

SARDAR SWARAN SINGH: These are

abuses, and I will strongly protest against these
abuses. We know the feelings of the people.

SHRI BHUPESH GUPTA: The hon.
Minister can give reasons as to why it should
not be called as hostile or unfriendly act.
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ot T : AY, ¥ o T uFEaa
F3 9, T AFAT F AIF afy wem §
G fecwaal 493 £ wafors A T 4o
#I fecaAradr 21 arg aaana § |

WRTT w9 fag ¢ qw ¥ T4 qer g
gr?

S AT W 37T fEeaAda 1 ag-
AT &1 TAESTHT 978 &1 |

MR. DEPUTY CHAIRMAN: Order, order
please.

SHRI M.S. GURUPADASWAMY: Sir,
much ground has been covered already. I shall
bi, very brief. I want to pose one question to the
hon. Minister. Do we or do we not understand
that the present military aid to the military
regime of Pakistan has ri.ade all the difference
between victory and defeat to the popular forces
of Bangla Desh? Do we have this basic
appreciation of this situation in this light? There
is no use baiting about the bush. Mr. Swaran
Singh has very cleverly, in a subtle manner said
that he is not opposed to the recognition of
Bangla Desh. The question is whether we have
not lost the opportunity of recognising already.
That is the issue before us.

SHRI A. D. MANI (Madhya Pradesh): We
have lost completely.

SHRI M.S. GURUPADASWAMY: I
have put it that way. In regard to this particular
matter, the military aid by the United States, I
only make an observation. I would ask Mr.
Swaran Singh whether he would share that
obsarvation also. The United States has been
following and is still following a policy which is
remi.iiscjiit of the attitude of what we find in the
story of Dr. Jekyll and Mr. Hyde. The U.S.
Government is adopting the same altitude of Dr.
Jekyll in some circumstances and the attitude of
Mr. Hyde in certain ether circumstances. The
Government there is playing a dual role, a dual
diplomacy—an open diplomacy where they
express a lot of sympathy for the refugees, a
secret diplomacy where they give all the
assistance to the very Government who created
the situation. May I know whelher this is a price
that the U.S. is paying to the political brokeragi
of the Pakistani Government for arranging the
meeting of President Nixon and Mr. Chou En-
Lai some time later? Is it the commission or is it
the price for this political mediation.
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[Shri M.S. Gurupadaswamy]

Sir, I would come to the very specific ques-
tion. It may be too difficult for us to accept
extreme positions. I share the view of the hon.
Minister—we would not be able to take a very
drastic, draconian action. But I would like to
call the bluff, the double standard, the dual
role played by the U.S. on this country. At one
and they are trying to give us some sort of
assistance for the refugees. At the other end
they want to support the very regime which is
creating this problem. To call a halt to this
bluff, Sir, may I ask Mr. Swaran Singh to
consider seriously whether we should not stop
taking any economic assistance for these
refugees? This is a very limited step thai I am
suggesting. Mere protest has n. meaning, has
no rei~vs.nce.

But it has got to be accompanied by some
action even though it is at our cost. We need
assistance for the refugees, theie is no denying
of that fact, but in the peculiar circumstances,
may 1 ask the Government, if the Government
has got a sen>e of duty to the nation or if the
Government has gut certain standards of its
own, whether they will say to that Government
immediately that they will not accept any
economic aid for the refugees? This is my
small question.

SARDAR SWARAN SINGH: About the
first question, I ag;ee that continued supply oi
military arms by tbe US to the Military R ulers
does make a very significant difference in tbe
situation in Bangla Desh. It heartens them and it
give:, them the wherewithal. Therefore, from
both these angles, this is a situation wnich is a
matter of grave concern to in and to the people
of Bangla Desh. It also amounts to arming
Pakistan against us. For both these reasons, we
are totally opposed to the US supply of arms to
Pakistan. The second question he asked is
whether the US Government is having a dual
policy. The policy is there and you can call it by
any expression—Biblical or literary—but the
fact is there that they continue to supply arms to
the Military Rulers and thus continue to
encourage them. The last question that J he
asked is whether we should stop the aid that
comes to us from the US in the matter of
refugees. Let us try to understand the situation
clearly. The refugees in India are, firstly, they
are Pakistan's responsibility and we have
reserved our right to ask for adequate j
compensation for looking after the Pakistani j
citizens in India. In the second pl.-ce, this is
very much the responsibility of the international
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community. It is no help to India if any country,
in response to the call of the UN Secretary-
General, contributes to the looking after of the
refugees. This is the international res-
ponsibility and we should continue to ta'-:c this
attitude that it is for the entire international
community to look alter the refugees and to bear
the expenditure.  Let us not mix our sense of
pride with this issue which is a hard and naked
issue. It is very much the international
responsibility and it does not do us any good to
feel very angry in this matter. SHRI NIREN
GHOSH:  Just now the Minister has made a
very revealing statement or remark. It is this
that they are Pakistani citizens—the refugees—
and we reserve our right to claim
compensation. The question arises, if we
recognise Bangla Desh, they will not remain
Pakistani refugees and they would have become
the citi/ens of Bangla Desh driven by the
Pakistani aggressors into 0'ir country. The
question arises—is it precisely because to avoid
that situation, that the Government is not giving
recognition to Bangla Desh? Though it may not
be the case but the way he has put it, the
question arises and so I would like a clarification
on this.

SARDAR SWARAN SINGH: Why should
you make statements which help the other
party? Are you helping them or us.

SHRI NIREN GHOSH: Mr. Swaran Singh,
unfortunately the point of view of the Govem-
ment and we, on the Opposition, on this question,
on certain points, differ. Let us remember it.
That is not out fault. We wanted to be one with
the Government on this question but by the way
you are tackling this, you have diiven us to this
position. That is a very unfortunate thing,
regrettable thing, but that position exists now.
We have no other option.

Secondly, I would like to ask—though he
has tried to bypass the question—if the question
of recognition and arms supply is not related.
Now, after March 25 if we had given recog-
nition then we would have given them arms. Of
course, after recognition it would have become
our commitment. Then if the U.S. continued to
supply arms to Pakistan, in that case it would
have become clear that the USA is supporting
Pakistani aggression in Bangla Desh and India
is actively supporting the freedom struggle by
recognising that country and giving them help.
Is it because of that that you are not in a
position to go against America? Is it because
you are afraid of that that you do
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not take up this position ? It is said in the country
that the Government of India cannot do without
American aid. If that is the position, if America
does not want that recognition should be given
to Bangla Desh, you are unable to take up a
different position.

I would also like to ask another thing. Are
you considering any other step except what you
say, a strong note? If you are not prepared to
precisely define it, at least give us some indi-
cation and say whether you are prepared to take
any other step to exoress our disapproval or
whether you are confining yourself merely to
that note and nothing else. Pakistan has declared
a temporary moratorium on debt payments. It
says: our economy is in a crisis and we have no
foreign exchange. In view of this crisis they
have declared a moratorium. As far as we are
concerned, the situation is being accentuated by
this arms supply, some 70 lakhs have already
crossed over the border, and our economy is
cracking. Whether we like it or not, the
international community is not giving us that
help and our exchequer has to bear the burden. I
have no worry* on that score: we should bear
that. There are horrible conditions there and if
occasion arises I will tell the House. How it is a
disgrace to the Government and how things are
being mismanaged; I am not going into all that
just now. Since our economy is cracking,
because of this arms supply and the influx of
refugees, can we not declare a temporary
moratorium on our debt payments to America?
Can we not recall Mr. L.K. Jha to express our
disapproval, not for Mr. L.K. Jha's work there :
that is another question. We can recall our
Ambassador and express our protest in that way.
You did recall our Ambassador from Peking. I
am not asking you to snap diplomatic relations; I
am just asking you to recall our Ambassador to
express our disapproval. So I say, do
something.

MR. DEPUTY CHAIRMAN : That is now
enough, Mr. Ghosh.

SHRI NIREN GHOSH : Is the Government
aware that our attitute, our tackling these
things, our enunciations, are creating a deep
suspicion in the minds of the people of India
about the Government cf India, very deep
suspicion ? Are they aware of it, and will they
even now reverse it and proceed boldly to give
recognition and give arms supply and let the
freedom fighters fight out their struggle. Indii
should act as a true friend in their strug-ste.
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public importance

SARDAR SWARAN SINGH : I would like
to say that both the premises on which he based
his first two questions are completely incorrect.
There is no question of India being afraid of
the United States or any other country in the
matter of taking a decision about the
recognition of Bangla Desh. That is a question
upon which we will take a decision according
to our likes. He may not agree with that, but for
every action, to import the United States
opposition, to any particular line of action as
the reason for the Government of India taking a
particular attitude is, if 1 may say so,
completely an embroidery of his own
imagination and brain ; it has no substance at
all.

Then he said that Pakistan has declared a
moratorium on foreign debts. They have
because they were unable to pay any of those
debts, and what I think tha hon. Member is
suggesting is that though India may be able to
repay its debts, it should deelare a moratorium
with a view to showing our anger or displea-
sure. Moratorium is never declared ti show any
anger or any displeasure. It is a decision which
is taken o.i economic considerations.

SHRI BHUPESH GUPTA : We can do it
for very pragmatic reasons.

SHRI NIRFN GHOSH : Why are you
crying hoarse ? It is a contradictory statement.
(Interruption)

MR. DEPUTY CHAIRMAN: Please listen
to him.

SARDAR SWARAN SINGH : Luckily for
us our economy is not such that we have come
to such a stags that we should ask for a
moratorium. Oar economy is in good shape,
and for looking after ths refugees we do not
require any foreign exchange. We require only
oar own internal resources to look atsr their
requirements of food, clothing, etc. The hon.
friend will never believe that. I cannot help him
if he takes a completely negative attitude. I
cannot give him any help. I know that some
parties, some friends, do want aho to create a
situation where they should be able to say that
the Indian economy also is in a bad way. It is
true that we are facing a great burden on
account of these refugees being on our hands, it
is a great burden financially, it is a great burden
because it causes social and economic tensions
; it is a great burden because it takes all our
attention
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to look after them. But to make a statement
of that type, particularly from a leader of the
party to which he belongs, does crzate an
impression that this is a situation which can
be bought out. This is not a situation which
can be bought out and any amount ¢f mora-
torium or thinking in terms of mowcy as a
necessary compensation for India to tackle
this problem is an absclutely wroug approach.
This is one thing that we have been telling
everybody that after all our resources are less
and therefore we will find grest difficulty
in looking after them, bui everyone in the
world iacluding my friend opposite believes
that it is only by money that this problem
canbesolved. This is the one thing we are telling
the entire world. ..

Jrnterruption)

This is not the approach and I am not going

to accept it, When he talks of descp
suspicien amongst the pzople, against
the Governinent, thz people have deep
suspicion agzainst the party to which the
ho.’ble Member belongs. They donothave
any suspicion against us.

2pM,

PROCLAMATION UNDER ARTICLE
356 OF THZ CONSTITUTION IN RELA-
TION TO THE STATE OF WEST BENGAL

THE DEPUTY MINISTER IN THE

MINISTRY OF HOME AFFAIRS/
TE WA € IWA! (SHRI EH.
MOHSIN) : Sir, I beg tc lay on the

Table a copy each of the following papers
(in English and Hindi) :

(i) Proclamation (G.S.R. No. 984) issued
by the President on June 29, 1971, under
aniicle 355 of the Constitution, in relation to
th- State of West Bengal under clause (3)
C! article 356 of the Constitution,

(ii) Order (G.S.R. No. 985) dated June 29,
1971 made by the President under sub-clause
(i) of clause (¢) of the above Proclamation.
[Placed in Library See No. LT-554/71 for

(i) and (iD]

(iii) Report of the Governor of Woest
Bengal dated June 28, 1971, to the President
recommending the 1ssue of the Proclamation.
[Placed in Library See No. LT-555/71).
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STATEMENT SHOWING THE BILLS
ASSENTED TO BY PRESIDENT

SECRETARY : Sir, I lay on the Table a
statement shewing the Bills which were passed
by Parlia went during the Seventy-sixth Session
(1971) of the Rajya Sabha and assented to
by the President ;—

1. The General Insurance (Emergency Pro-
visions) Bill, 1971,

2. The Manipur Appropriation (No. 2)
Bill, 1971,

3. The Appropriation (Railways) No. 2
Biil, 1971.

4. The Bengal Finance (Sales Tax) (Delhi
Vatidation of Apnointments and Proceadings)
Bill, 1971.

5. The Gold (Control) Amendment Bill,
1971.

6. The Salaries and Allowances of Officers
of Parliament (Amendment) Bill, 1971.

7. The Mysorz State Legislaiure (Delegation
of Pdwers) Bill, 1971.

8. The Delhi Sikh Gurdwaras (Manage-
ment) Bill, 1971,

9. The Punjab Appropriation Bill, 1971,

10. The Maintenance of iaternal Security
Bill, 1971.

PAPERS LAID ON THE TABLE

1. ANNUAL REPORT (1969-70) ON THE WORKING
OF THF NATIONAL PRODUCTIVITY COUNCIL,
New DELHL

Il. AnNUAL REpORT (1969-70) ON THE WORK-
ING OF THE INDIAN STANDARDS [NSTITU-
TIoN, NEwW DELHI.

THE MINISTER OF STATE IN THE
MINISTRY OF INDUSTRIAL DEVELOP-

MENT /gyafis fama darwa § woast
(SHRI GHANSHYAM OZA) : Sir, I
beg to lay on the Table a copy each of the
following Reports (in English and Hindi) :—

() Twelfth Annual Report on the working
of the National Productivity Council, New
Delhi, for the year 1969-70. [Placed in
Library See No. LT-604/711.

(i) Twenty-third Annual Report on the
working of the Indian Standards Institution,
New Delhi, for the year 1969-70. [Placed
in Library See No, LT-553/71].



